
FORM A
PUBI.IC ANNOUNCEMENT

{Regulation 14 ofthe Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOI.DERS OF IAV INDIA PRIVATE LIMITED

Notice is hereby Siven that the IAV lndio Private Limited has commenced voluntary
liquidation on 20r'DecembeL 2027,

The stakeholders of IAV lndia P vote Limited ate hereby called upon to submit a proof of
their cfaims, on or before Tgth Jqnuory, 2022, to lhe liquidator at the address mentioned
against item 7,

The financial creditors shall submit their proof of ilaims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission offalse or misleading proofs of .laim shallattract penalties. 
, .r/l)
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'^\Date: 2istDecember, 2021 ,6}9fd cs &lp am-ita'oesai

Place: Mumbai /*7-...^.*\t\ Liquidator
rBBr/rPA-002/rP-N00206/

r NAME OF CORPORATE PERSON IAV India Private Limited
2 DATE OF INCORPORATION OF CORPORATE

PERSON

15'" May 2007

3 AUTHORITY UNDER WHICH CORPORATE

PERSON IS INCORPORATED I REGISTERED

RoC-Pune, Ministry of Corporate
Affairs

4 CORPORATE IDENTITY NUMBER / gM++€D

!IABITITYIDENTITYNUMBER OF CORPORATE

PERSON

u72200PN2007FTC130137

5 ADDRESS OF THE REGISTERED OFFICE AND
PRINCIPAL OFFICE {IF ANY) OF CORPORATE

PERSON

Flat No,9, Gayatri Darshan Society,
Plot No. 4912 cujarath Colony,
Kothrud, Pune-411038

6 LIQUJDATION COMMENCEIV]ENT DATE OF

CORPORATE PERSON

20" December, 2021

7 NAME, ADDRESS, EMAIL ADDRESS,

TETEPHONE NUMBER AND THE

REGISTRATION NUMBER OF THE TIQUIDATOR

lMrt Amita Sandeep Desai

1005, Hubtown Solaris Premises Co-

Op Soc Ltd, Prof. N. S, Phadke Marg,
Andheri (E), Mumbai -400069
Contact No +91 9820177691
Off No.9L 22 26845920/27
Email:amita@amitadesai.com
iP registration No.lBBl/lPA-002/tp-
NOO2O6/2017 -r8/tO66O

LAST DATE,FOR SUBMISSION OF CLAIMS L9'^ January,2022


